
OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HQS) : DELHI

' ORDER

Consequent upon the absorption in Hon’ble High Court of Delhi, New Delhi
of Sh. Sagar Chand, Process Server, E.C. 82455509 Slo Sh. Kishan Chand
on 24.04.2025 (F/N), his name is herebykstruck off from thepay scroll of this
office with effect from 24.04.2025 (F/N) as per rule 5(2) of CCS (Pen 'on) ules,
1972. /'
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P lDt 8.8 ‘SaIi’i‘i’GFi%"irincipa is rict essions e s

D I‘/uj 8%o - r . .. .”’<-5No,ff"_S [Q3 I P.FlAdmn—||ll2025 Dated, Delhi the -'-.-' --1.- :‘

Copy forwarded for information and necessary action to:-

1. The Joint Registrar (Estt.-I), Hon'ble High Court of Delhi, New Delhi.
2. The Personal Office of the Ld. Principai District & Sessions Judge (HQs), Delhi.
3 The AAO, Accounts Branch, Central District, THC, Delhi (Copy of Absorption

Order is annexed herewith).
4. The Pay & Accounts Officer-VI, Tis Hazari, Delhi (through concerned A/c Branch).
5. The Administrative Officer (Judl.), Vigilance Branch, Central District, THC, Delhi.
6. The Administrative Officer (Judi), Recruitment Cell, Tis Hazari Courts, Delhi.

. The ofiiciai concerned.
The Dealing Official, Leave, Account Branch, Central District, ‘Fs Hazari Courts,
Delhi

9. The Dealing Official, Establishment & Seniority Promotion Admn. ~lll, Central
Um/Difirict, Tis Hazari Courts, Delhi.

Website om ittee E s

UJ\.l

. ' C m‘ nglish/Hindi, Ti Hazari Courts, Delhi.
11. The Dealing Official LAYERS, Tis Hazari Courts, Delhi. '5 = I

0 '°53\g-K 9/§

Branch lncharg ,
Admn. Branch — Ill

O/o Principal District & Sessions Judge (HQs.), Delhi.
t”/
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